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Reserved Posts fo~ Scheduled Castes/

Scheduled Tribes in the Ayurvedic
Vaids Class II

7022 SHRI T. SOHAN LAL-
SHRIMATI SAVITRI SHYAM

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
siate

(a) how many Avurvedic Vaids
Class II posts have been filled 1n the
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Municipal Committee and Delhi Mumn-
cipal Corporation including the posts
of Drug Inspectors during tihe last
three years, and how many such posts
have been reserved for the Scheduled
Caste and Scheduled Tribe candidates;

(b) if none of such posts have been
reserved for the Scheduled Castes and
Scheduled Tribes during this period,
reasons therefor; and

(c) what steps Government have
taken to see that the reservations of
posts for the Scheduled Castes and
Scheduled Tribes are actually imple-
mented and are not flouted or circum-
vented by the wvarious appointing
authorities?

THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI KON-
DAJJI BASAPPA) (a) The nfor

mafion has been given in the enclosed
statement

(L) Does not arise

(e) Instructions exist for mamn-
tenance of rosters for reservation
according to Governmenti policy, nomi-
nation of Liaicon Officers and setting
up of small cells to ensure the nroper
implementation of the orders and sub-
mussion of annual staiements showing
particulars of recruitment made and
for obtaimng prior approval of the
Department of Personnel for de-reser-

Delhi Admumsiration, New Delli vation of vacancies.
S1ATFMENT
Sr. No. of posts filled
No. Name of the Orgamsation d“"l'_lgg _t“h,e last 3 years Remarks
Ayurvedic Drug
Vaids Inspec-
Class IT  tors
1. Delhi Administration 1 Have sent requmition for
(ad hoc recrutment to 6  posts
basis) of Drug Inspectors and
out of these posts one
each has been reserved
for Scheduled Caste
and Scheduled Tribe

candidates.
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Sr Name of the Organisation No of posts filled
No during the last 3 years Remarks
Ayurvedic Drug
Vauds Inspectors
Class IT
2 New Delln Municipal Committce 3 One of these 3 posts 18
meant for Scheduled Caste
candidate The reserved

3 Mumcipal Corporation of Delht

(ad hoc
basis)

Pipel Water Supply to Residents of
Khurda NCA Area i Dnstrict Pun
{Onssa)

7021 SHRI CIIINTAMANI PANI-
GRAHL Will the Vi tet 0 WORKS
AND }IOUSING be pleased to state

(a) what progress has been achieved
so far for supplying pimed water sup-
ply to residents of Khurda NAC area
in the District of Puri in Onssa 1n
view of the coming summe: season

(b) whethe:r the scheme can be
completed before the coming summer
season and

(c) the estimated cost involved in
this scheme?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA) (a) to {(¢) The infor-
mation 1s awaited from the State
Government The matenal will be

vacancy has been carried
torward due to non-aval-
ability of suitable candidate

The posts have been filled
on an ad hoc baeis from
amongst the departmental
candidates from time to
umc according to scniority
and only one Scheduled
Caste candidate fulfilled
the  qualifications The
rucrultment rules for
filiing up the posts of
Vaids are under process
and provision for fixed quota
for candidates  belonging to
Scheduled  Castes  Back-
wdrd  Classes and ex-
services men has been
kept 1 the  recruitment
rules

laid on the 1Table of the Sabha as
500n as reeetved

Pay Scales of leachers working
Schools run by Bharat Sewak Samj

7024 SIIRl SA1 PAL KAPUR Will
the Muuster of EDUCATION SOCIAL
WELFARE AND CULTURLE be pleased
to «tate

(1) whether the pay scales for
teachers working in  schools run by
Bharat Sewah Samaj have not so far
been presciibed

(b) whether fee charged from siu
dents 1s much more than charged m
other schools and

(¢) the reasons for nol prescribing
the pav-wcales ot the {eachers?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(PROF S NURUL HASAN) (a) and
(¢) The twe unaided schoolr run by





